
 603.0  BAC  Report

 12.32  Hrs.

 [English|

 COMMITTEE  ON  PRIVATE
 MEMBERS’  BILS  AND  RESOLUTIONS

 Twenty-third  Report

 SHRI  5.  MALLIKARJUNAIAH  (Tumkur):
 Sir,  !  beg  to  present  the  Twenty-third  Report
 (Hindi  and  English  versions)  of  the
 Committee  on  Private  Members’  Bills  and
 Resolutions.

 [English

 12.32  '/,  Hrs.

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 Ninth  Report

 SHRI  AMAL  DATTA  (Diamond  Harbour):
 Sir.  |  beg  to  present  the  Ninth  Report  (Hindi
 and  English  versions)  of  the  Committee  on
 Subordinate  Legislation.

 [  English}

 12.32  /,  Hrs.

 JOINT  COMMITTEE  ON  OFFICE  OF
 PROFIT

 Fourth  Report

 SHRI  CHIRANJI  LAL  SHARMA  (Karnal):
 Sir,  |beg  to  present  the  Fourth  Report  (Hindi
 and  English  versions)  of  the  Joint  Committee
 on  Office  of  Profit.

 12.33  Hrs.

 BUSINESS  ADVISORY  COMMITTEE
 Thirth  Report

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HUMAN  RESOURCE
 DEVELOPMENT  (DEPARMTMENT  OF

 AUGUST  4,  1993  Announcements  by  Speaker  64

 YOUTH  AFFAIRS  AND  SPORTS  AND
 MINISTER  OF  STATE  IN  THE  MINISTRY
 OF  PARLIAMENTARY  AFFAIRS  (SHRI
 MUKUL  WASNIK)  (On  behalf  of  Shri
 Vidyacharan.  Shukla):  Sir,  |  beg  to  move.

 “That  this  House  do  agree  with  the
 Thirtieth  Reprot  of  the  business  Advisory
 Committee  presented  to  the  House  on  the
 3rd  August,  1993.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  agree  with  the
 Thirtieth  Report  of  the  Business
 Advisory  Committee  presented  to  the
 House  on  the  3rd  August.  1993.”

 The  motion  was  adopted.

 [English]

 12.34  Hrs.

 ANNOUNCEMENT  BY  SPEAKER

 Calling  of  the  Attorney  General  in  the
 House  for  ascertaining  his  opinion  on
 postponment  of  elections  by  the  Chief
 Election  by  the  Chief  Electiori  Commission.

 MR.  SPEAKER:  Well.  |  have  to  make  one
 announcement.  Your  attention,  please.
 Yesterday,  it  was  suggested  that  the
 Attorney-General  should  come  and  express
 his  opinion  on  some  legal  points  involved  in
 the  matter  relating  to  the  postponement  of
 the  elections.  We  had  asked  him  to  come
 here.  |  am  told  that  he  is  coming  here  at  5
 p.m.  today.  He  would  be  addressing  the
 House  at  5  p.m.  today.

 (Interruptions)

 SHRI  SRIKANTA  JENA  (Cuttack):  Sir,
 the  motion  of  impeachment  against  Shri
 Seshan  is  pending  before  you.  You  havenot
 taken  any  decision  on  that.


